
OFFICE_O_F THE PRINCIPAL DISTRICT_& SESSIONS JUD_CiE-CUM S_PL. JUD_GE (PC ACT)
_(CBI)_, RO_U_SE AVENUE COURT COMPLEX, NEWDELHI.

No.J0‘I‘P/R.ACC/Gaz./202.4/ I003 £/v Dated 1% )8 [iv -
To

The Director (Academics)
Delhi Judicial Academy,
Sector-14, Dwarka,
New Delhi.

Sub: Practical Training of Newly Appointed Officers of DI-{JS from the Bar w.e.f.
09'“ August, 2024 to 31" August, 2024.

Ref: Letter No.DJA!TrgJFClBatch-XV(DHJS)/1821/2024/4325 dated 09"‘ August, 2024.

Sir,

With reference to your letter on the subject captioned above, I am directed to inform that
Shri Mohd. Farrukh, Ld. Special Judge (PC Act) (CBI)-11, has been transferred from Rouse Avenue
Court Complex, New Delhi and appointed as Director(Administration) at Delhi Judicial Academy
as per I-lorfble Delhi High Court Order No.784/Estt./EI-1/DHC dated 12.08.2024. The Trainee
Judicial Officers of DI-US who were attached with him are now attached as per the following
schedule w.e.f. 13"‘ August, 2024 to 31“ August, 2024 or till they get their regular posting,
whichever is earlier :-

 .N0. Name of Trainee Qfficer W Z Date ofAttachment _ lName of Mentor Judicial Officer I
l

_,.__.M

t

W 1. Sh. may Singh l3~14Augu—s‘.tf2C24 , 2* l’*— ~ e;Sh. Sanjay Bansal,
2. MS. Shflgtm Sharma 16-21 August, 2024 SPL Judge (PC Act)(CBI)(c0a1

3_ Sh_ Gaul-av 22,2-7 Augu5t,_2_o24 Block Cases-02, ROIJSB Avenue
- - - - ' ~- \ Court Complex, New Delhi

W 4 Ms. Goma Dabas G - August, 2021i i g

2 ‘flaw H) Yours sincerel ,/.3 “wit *8» Y
Q‘ 1 ll RUE ill” (Arlé{B%§-dvlia?)

Officer In-charge (Judicial)
For Principal District St Sessions Judge

* 3% fa-{gt *1 cum- Special Judge(PC Act) (can
' Rouse Avenue Court Complex, New Delhi.
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No.JOTP/RACC/Gaz./2024/ J 0 to %‘? - l 0 0%/P Dated I55 } 2 /.2 q
Copy forwarded for information and necessary action to:-

1. The Ld. Judicial Officers concerned.
2. The Branch In-charge, Admn, Filing, Pool Car, Care Taking, Facilitation Centre, Rouse Avenue

Court Complex, New Delhi.
‘)4 The Web-site Committee, Tis Hazari Courts, Delhi.

4. The P.S. to Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act)(CBI), RACC, New
Delhi. “Q,

D Q ""\\ ' ' .

Officer In-charge (Judicial)
For Principal District 8; Sessions Judge

cum- Special Judge(PC Act) (CBI)
Rouse Avenue Court Complex,New Delhi.


